
CENTRAL AaJNI3ThATIVE T.'Wi JNAL 

C ,P NO. 97/2003 IN 	MBAI LEI\CH. 

ORiGINAL APLICATILN NO. 674/2001. 

Shri K.D. Pjtil. 

V /' 

Mm. of Defence & An:, 

IVA 	Hon 'ble hri A.K. Bhatt. •Neer (A) 

Eon 'ble Shri S .G. Deshnukh, Member (J) 

TRIRUNAL'S ORDER 	 DATED: G5iJ..2QO3, 

Applicant by Ms. 	
Krishfl an SUJata  

for Shri S.P.SaXena. 	
Respondents by 

Shri R.R.ShettY. 

Shri ShettY states that a 

petitiOn has been filed before the High 
Court and a stay has been granted on 
09.10.2003 againSt the order of the 
Tribunal. Under the circumstances, the 

I 	. 	\ C. P . does not stand. 	
The 	Learned 

T \coUnse for the applicant has no r.f  
objectiOn to it. 

ContemPt Petitiofi is disposed 

'of. 

Certed I rue Cops 

Date 25/-11-(..) 

Sectio 
flentrdL dm1 Trbuflal, 

Dated : 

v to : 

Shri S.P. Saxene, counsel for the ip1.icaflt. 

1" Q 	 S'nri R.R. Shety, counsel for the 1'.:spondents. 
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